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Factual and Action Taken Report

Subject:- Hon'ble NGT, Central Zone Bench, Bhopal order dated 19 December
2024 in the matter of O.A. no.-265/2024(CZ) titled as Smt.
Hameshwari Nishad Vs. State of Chhattisgarh & others.

Hon'ble NGT Central Zone Bench, Bhopal vide order dated 19/12/2024
ordered by Justice Mr. Sheo Kumar Singh, JM and Justice Dr.
A Senthil Vel, EM to submit the report from a joint committee consisting of one
representative of Collector, Dist.-Durg and one representative of the Member
Secretary, Chhattisgarh Environment Conservation Board as follows :-

"To visit the place and submit factual and action taken report in the
matter within six weeks."

As per the order, the action taken by Sub Divisional Magistrate, Durg
City and Regional Office, Chhattisgarh Environment Conservation Board, Durg -

Bhilai, are as follows:-

1. The complaint site i.e Open area, Kh.No.-148/1, Ward No.-55, Pulgaon,
Durg, Dist.-Durg (C.G.) was inspected by the above officer on 17/01/2025 and
found that :-

(i)  The geological dimension of the complaint side are latitude 21.157976"E and
longitude 81.269695"N.

(i)  During the inspection, no dumping of municipal solid waste was found at the
complaint site i.e. Kh.No.-148/1, Ward No.-55, Pulgaon, Durg, Dist.-Durg
(C.G.).

(iii)  During the inspection, it was found that the tree plantation have been done at
the complaint site.

(iv) A copy of the inspection report prepared is attached.

(v)  Photographs of the complaint site are attached.

No dumping of municipal solid waste was found and the tree plantation has
been found at the complaint site,

Annexure - As above.

REGIONALXF[CER,
C.G. Environment Conservation Board,
5/32 Bunglow, Bhilai, Dist. Durg (C.G.)
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(iii)

Inspection Report of Complaint Site

Address of Complaint Site:- Open area, Kh.No.-148/1, Ward No.-55,
Pulgaon, Durg, Dist.-Durg (C.G.).

Subject and reference of Inspection :-

Hon'ble NGT Central Zone Bench, Bhopal order dated 19 December 2024, in
the matter of O.A. No.-265/2024 (CZ) titled as Smt. Hameshwari Nishad Vs.
State of Chhattisgarh & others.

Inspection of the Complaint Site by the officials on 17/01/2025

Inspecting Officer :- (i) Uttam Kumar Dhruv,
Sub Divisional Magistrate, Durg City
(Representative of Collector, Dist.-Durg)

(ii) Dr. Anita Savant, Regional Officer,
Chhattisgarh Environment Conservation Board,
Bhilai. (Representative of Member Secretary,
Chhattisgarh Environment Conservation Board)

Observations :- In the direction of Hon'ble NGT Central Zone Bench, Bhopal
order dated 19 December 2024, the committee in the matter of O.A. No.-
265/2024 (CZ) the following observation have been made :-

The geological dimension of the complaint side are latitude 21.157976°E and
longitude 81.269695°N.

During the inspection, no dumping of municipal solid waste was found at the
complaint site i.e. Kh.No.-148/1, Ward No.-55, Pulgaon, Durg, Dist.-Durg
(C.G.).

During the inspection, it was found that the tree plantation have been done at
the complaint site. Photographs are attached.

Annexure - As above.

Dr. Anitﬁg\/am, Uttam Kumar Dhruv,

Regional Officer, CECB, Bhilai Sub Divisional Magistrate, Durg City

Dist.-Durg (C.G.) Dist.-Durg (C.G.)
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